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No. /Cases Transfer/Gaz./PDJ West/2025 Dated, Delhi the ¢ ! 

Copy forwarded to :- 

1. 

2. 

3. 

4. 

N 5. 
6. 

7. 

8 

E
 

The Registrar General, High Coutt of Delhi, New Delhi. 

The Principal District & Sessions Judge (HQs), Delhi. 

The Judicial Officers Concerned. 
The Branch Incharge, R&I Branch, West District to display the same on 
the display boards at conspicuous place of West District, Tis Hazari 

Courts, Delhi. 
The Branch Incharge, Facifitation Center, Tis Hazari Courts, Delhi. 
The Branch Incharge, Filing Section, West District, Tis Hazari Courts, 

Delhi. 
The Reader to the undersigned. 

. The BS to the undersigned. 
For uploading on LAYERS. 

“For uploading on centralized website through LAYERS. 

11.The Secretary, Delhi Bar Associalion, Tis Hazari Courts, Dethi. 

PRINCIPAL DISTRICT & SESSIONS JUDGE 

(WEST DISTRICT) 

w!



OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST) 

TIS HAZARI COURTS : DELHI 

ORDER 

In pursuance of High Court of Delhi, New Delhi Order No.37/D- 

1/Gaz. |A/DHC/2025 dated 27.09.2025, the criminal sessions cases other than 

the cases of NDPS Act, which are less than 4 years old, as mentioned below in 

column No.3 pending in the Court of Sh. Satvir Singh Lamba, Spl. Judge NDPS 

Act (West) mentioned at column No.2 are hereby withdrawn and assigned to the 

Couris mentioned at column No.4. for disposal in accordance with law, with 

immediate effect :- 

S.No Name of Transferc}iDeta}ls of cases as per fist attached “Name of the Transteree 

Court i Court 

- @ B . ) o 

1 Sh. Satvir Singh.Uis 302 Dr. Saurabh 

Lamba, St No.1 :c 10 = 10 cases Kulshreshtha, 

Spl. Judge, NDPS! | o T T T ASJ03 
Act (West) Uls 304 B 

:Sl. No.19 = G1 case 

Othér Sessions cases 
+Sl. No.21 10 29 = 09 cases 

... ....Total = 42 cases 

., . ‘Griminal Revision 

i : Si. No.1 i< 8 = 08 cases 

i llCriminaI Appeal 

Sl No.1 :¢ 14 = 14 cases 

1 ‘ iUis 302  Ms. Priya Mahendra, 

) SI. No.11 :c 16 = 08 cases ASJ-09 

P Urs 306 _ 
i 2 SI No.17 & 18 = 02 cases Total = 50 cases 

Urs 385 
Sl. No.2C = D1 case 

Other Sessions cases 
SI. No.30 to 49 = 20 cases 

>Crlminal Revision 
Sl No.10 10 16 = 07 cases 

Criminal Appeal 

: Sl. No 15 20 28 = 14 cases 

{mportant Note :- 

1. The transferor Court shall send the case files/ records/proceedings, duly 

paginated, indexed and complete in al! respect, to the transferee Court 

immediately and shall ensure that the list of transferred cases are 

displayed outside the Court room with the instructions to the parties to 

appear before the transferec Court on the date fixed. 

2. If there is any case connected with the above said case(s), in which NDPS 

Act is not invoived, the same shall also be sent to the transferee Court 

alongwith the main caseisi. 

(DR ADITI CHOUDHARY) 

PRINCIPAL DISTRICT & SESSIONS JUDGE 
(WEST DISTRICT)



PENDING 

Cr Rev/50/2023 1 KUSUMLATA Vs STATE Jitender Kumar 25012023 24122025 | Misc € PC -39 
Gatiyan(p), Appearance 

2 o VINEETA NAIR Vs STATC RAHUL SINGH(P). 0109-2075 17:12:2025 | Wisc/ cr ec-397 Tiak Nagar 12012023 
Rev/303/2025 Appearance 

3 ] MODL CHAND Vs KRISHAN PAL Mohit ChawiaP). 04.09-2025 26112025 | Misc/ CrPC. 397 
Rev/311/2025 Appearance 

) c KOMAL GARG Vs SIATE AND ORS RAMESH| KUMAR JAIN(P), | 04.09-2025 0512:2025 | Wisc/ Bharatiya Nyoya Soahita-397 Hari Magar 5392019 
Rev/321/2025 Appearance 

5 o TEJPAL BHARTI Vs STENDERKUMAR BAGORIA Harjeet Singh Sidhu(P). | 04-09-2025 24112025 | Misc/ ‘Bharaliya Nagarik Suraksha Paschim Vihas East 
Rev/312/2025 Appeacance Sanhita-438 

s =) NK SHARMA Vs STATE AND ORS. Kamal Sagar(P). 12002025 03122025 | Misc/ Bharatiya Nagarik Suraksha Punjabi Bagh 55412022 
Rev/327/202% Appearance | Sanhila-438 

7 o STATE Vs RATTAN PAHU.A AND ORS Oisuict Head Prosecution | 17092025 25112025 | Miscs C1.PC.~34Cr PC ~406Cr PG 4987 595/2022 
Rew/330/2025 Appearance 

& o STATE AND ORS Vs RAKESH NANDA RAJEEV GARG(P). 18092025 19-11:2025 | Mise/ Gharatiya Nagarik Suraksha 25012011 
Rev/333/2025 Appearance | Sanhita-438 

9 o 'DPLINFRASTRUCTURES PVT LTD AND ORS Vs PAWAN | ANJALINEHRA(P). 2609-2025 29-10-2025 | Misc/ Bharatiya Nagarlk Suraksha 
Rev/354/2025 | GHAWLA Appearance | Sanhita-438/400 

0o STATE Vs ABHISHEK District Head Proseculion | 26-:09-2025 1811:2025 | Misc/ CtPC-354D 56772022 
Rev/353/2025 Appearance 
o STATE Vs VIVEK ANDETC District Head Prosccution | 2609-2025 18112025 | Whsc/ 1. PG ~498A 31072024 

Rev/352/2025 ®). Appeorance 
12 |o CPGROVER Vs § SURENDER SINGH Aman BhallaiP). 27092025 11-11:2025 | Mise/ Bharatiya Nagarik Suraksha 

Rev/356/2025 Appearance Sanhit2-438 
1o STATE Vs VIVEK KATATUA District Head Prosecution | 06-10-2025 07-11:2025 | Misc/ Cr PC -498 Harl Nagar 51472022 

Rev/3b1/2025 . Appearance 
1w o STATE V5 UJJAWAL AND ORS. Districl Head Prosecution [ 06-10:2025 07-11:2025 | Misc/ Cr.PC.-354A Patel Nagar 40172022 

Rev/363/2025 ) Appearance 

15 |o HARJEET KAUR AND ORS Vs STATE AND ORS ‘Shubham Kuma:(P), 06102025 0411-2025 | Misc/ Bharatiya Nagarik Suraksha “Tilak Nagar 05/2018 
Rev/36412025 Appearance | Sanhita-438 

1 |Cr KOTHA NAGA VENKATA SYAM PRASAD Vs AGRICA JIVESH TIWARI(P), 06:102025 06-11-2025 | Misc/ ‘Negolioble Instruments Act-138 
Rev/362/2025 _| ORGANICSLTO Appearance 



PENDING 

7 sferiame eshondemd R AVORa BETo o] BT Php = ALY 5 f A 

INVICTA MED'A PRIVATE LTD Vs MS GGJ SOLUTIONS | RAKSHITH 15092025 20-112025 | Miscs Cr PC-secton 372 
) SRIVASTAVA(P), Appearance 
ITOKH SINGH Vs STATE Manish Yadav(P). | 02:09-2025 06112025 | Misc/ G PC 138 

Appeatance 
ALAL Vs SIAT KRISHNA BHANU MONAN(P), | 03092025 04122025 | Misc/ Proteclion of Women lrom Domestic Vidlence ACT- Rajouri Garden 

Appearance | APPEALUNDERSECTION29 
DAKHATOONN Vs SWATANTER DEVI nari knshan yadau(P), | 09-09-2025 06112025 | Misc/ cr PC-374 

Appeatance 
DD KUMAR Vs BHARTISACHDEVA swadesh bansallP), | 9-09-2025 21-11:2025 | Misc/ Bharaltya Nagarik Suraksha Sanfuta-UNDER SECTION 419 

Appearance | READ WITH SECTION 413 
iaam Singh Vs Rajesh Anand Not opplicable(P), | 1809-2025 17012026 | Misc/ CrPC-138 

Apgearance 
SURESH CHAND SHARMA Vs THE STATE AND Not applicable(P), | 20-09-2025 01-71-2025 | Misc/ Megotiable Insuuments Act 138, 
THER Appearance 
ESH CHAND SHARMA Vs THE STATE NCTOf Dcllu | Not applicable(P), | 2009 2025 0111:2025 | Misc/ Negotiable Instiuments Act-13, 
) ANOTHER Appearance 
ESH CHAND SHARMA Vs State Govi OINCTAND | Nol applicable(), | 20092025 0111:2075 | Misc/ ‘Negotable Instruments Acl- 138, 
ITHER Appeatance 
ESH CHAND SHARMA Vs THE STATE NCT Of Dol | Not applicable(P), | 20.09.2025. 01112025 | Misc/ ‘Negatiable Insiruments Act 138, 
' ANOTHER Appearance 
St Chand Sharin Va e Siate And Ao Nt appbcabiel), | 2005 01112375 | M/ tolatie bt mraats Al 138, ] 

Fppea 
IV PROPERY Y MANAGE MENT AND S1 RVICES PYT LTD [ xyz(P), 22092025 06112025 | Misc/. ‘Negotiable Instruments Aci-138 Kirti Nogar 12017 
(HE STATE AND ORS Appearance 
(TSH SETHI Vs AKHIt MAGOD xyelP), 22092025 06.11-2025 | Misc/ 1PC-138 1206 

Appearance 
INYW/O SH VIJAY KUMAR MALIK V5 PAWAN 2P, 22:092025 06-11-2025 | Mise/ Negatiable Instruments Act-138, 12016 
NNA Appearance 
ABLAS IMPEXPVTITO Vs MRLOVF GUPTAPROP | xyz(P), 22097025 06 112025 | Misc/ Negotiable Instruments Act-138, 12016 
YAGLR M/S JAGSUNS MARKE TING Agpearance 
TIKUMARI Vs NITESH VIKAS AZAD(P), 24092025 18-11-2025 [ Misc/ Pralection of Viomen from Domcstic Violence ACT-20 | Tiok Nogar 

Appearanre 
AT ENTERPRISES Vs RAJESH JAIN 2y2(P), 24092025 13-11-2025 | Wsc/ Negatiable Instruments Ac1-138, 72016 

fppearance 
ANU ENTERPRISES INDIA V5 THE STATE AND ORS | xy2(P), 24092025 14112025 | Misc/ Negoliable Insiruments Act-138, PunjabiBagh | 72016 

Appeaiance 
WU ENTERPRISES INDIA Vs THE STATE ANDORS | xy2(P), 24092025 14112025 | Misc/ ‘Negotiable Instruments Act-138, Punjabl Bagh [ /2016 

Appearance 
AT ENTERPRISES Vs RAJESH JAIN xy2(P), 24092025 13112025 | Misc/ Negatiable instruments Act-138, PotelNagar | /2016 

Appearance 
\T ENTERPRISES V5 RAJESH JAIN xy2(P), 24052025 13112025 | Miscs Negatiabie Insiruments Act-138, Patel Nogar | /2016 

#ppearance 
AS10GISTICSPYTLTD Vs SANJAY JOSHIDIRI CTOR | xyz(F). 24092025 24012026 | Misc/ HNegotiable Insiruments Act-138, 12017 
ERFECT SEALOGISTICS Appeatance 
MITA SHUKLA Vs LIFE LINE HOSPITALANDORS | xya(P), 25092025 15112026 | Misc/. Hegotiabic Instruments Act-138 HariNagar | 12017 



Appearance 
T4 | "As366/2025 | DINESHKUMAR Vs RAM BARY xy2(P). 2509 2025 10 112025 | Misc/ Negoliale tnsiruments Act-138 7016 

Appearance 
25 | CA/365/2025 | ESCAAGROVET Vs RAJIV SALUJA xy2(P). 11112025 | Misc/ Negotable Instruments Act-130 12018 

Appearance 
26 | CAr369/2025 | Jar Bhagwan Vs THE STATE AND ORS Notappiicable(P). | 26092025 18 11:2025 | Misc/ Negauable lastruments Act-+38, 

Appearance 
27 | CA/376/2025 | Lakshay Chaudhary Vs Vaibha Jain ot applicable(P). | 27-09-2025 27-112025 | Misc/ Negatiable Instsuments Act-138 

Appearance 
28 | CA/37572025 | ShSuniiv Sachar Vs Sh Desraj Sharma Notapplicable(P), | 2709.2025 19.11:2025 | Misc/ Negotiable instruments Act-138 

Appearance 



ars old cases 

Police Station Name 
— No. Petitioner Name VS Respondent Name Fext Date —,;urpuse ‘A(( Se n 
FIR No. 

12071 TSIAIE Vs SOIAN AN G 2005 Fvage —|ndian Avns Art 1959 I5070C 305 30717534 khyata o Besptrr T 
#2022 THIATE Ve RITIKE TG - o 2102035 TPosecuton Cvidence [IPC_3021PC. 300 Patel Nagar a932021 

o 5 i . 
12022 i Vs 140 A €2 IARIAN AND Lit e 2075 lior Bai B ) ';:;’;;‘MW;S'X“ fat 12 2?"" B 999,2021 /2022 5,'“1’ VS SUNT KUMAR SING| ‘ 17-12 2025 |Prosccution Lvidence  IPC 302.201 . . Ranhola 402/2022 " 12027 STAIE Vs DELPAK. 7 26 10 205 _[Proseculion Evidence findian Arms Act 1953 250754 S3IRC_307,1308.38 " [Paschim Vitar Tast  [587/2022 7023 STATE Vs ANKI SH LAKRA 05122075 [Chaige indian Arms ACL 105935 7/1PC- 102,307,120 34 |Mundka 160872027 2073 STATE Vs ADNAN_AND ORS 06 11-2025  [Prosecution [ vidence [IFC. 302.308.202,212.34 Ranjit Nagar [693/2027 12023 [STATE V5 MANPRE ET 18112075 _|Charge IPC307,201 Tilak Nagar 738120272 12023 |STATC Vs SUIAIIZAD 17102025 “lroseculion Evidence [IPC_30/,201,1708 FunjabiBagn _ [297/7023 12023 ISTATC_Vs PINTU AND ORG 26 112025 [Prosecution [vidence [IPC-"302,308,147,148,149,201 34 —_|Anand Paibat 14012023 2073 [STATU Vs SOIAIL KHAN_AND) ORS 24 122025 |piosecution Fyidence JIPC_302,1208,34.307.201 [Rajouri Garden _ 59912023 STATE Vs RAM NATH 27 11 2025 [Prosecution Evidence | IPC 20134307, [Nanglor 72072023 [STATE Vs SUNNY AND ORS 103 12 2025 [Procecution Fvidence  lindian Arms Act 1959 252 /1PC 302,307, 396.397.34 [Pasciun Vihar West 132612023 " |STATE vs PREMKUMAR 17 102025 [Prasocaition Tvidence  [indian Arns Act T950 25IPC 0.3 “lRanan 0 o TATE Ve Franada Labia EMALE D EAT (T ENW e 30 ot el [ oty O Y J . Itk Nagar “Parzors ) 

2023 ISTATE vs DLI PAK SHARMA AND OTHER 13112005 | harge ) IPC - 306.34 lilak Nagar 718/2023 
2023 STATL ve RENU 1710 2025 [For Bail PC 306,34 - NHAC ViHAR 119372023 
2071 [SIAL VS ROBIN @ RARGL LA L ™~ 103 53 /676 [Charge ____[irc Soasaven3a IRanhola _ 2612024 | 

| A i . indian “"Arms Al 1959 27,54,59,251PC | o 
1024 SIATE Vs GUDDU 21102025 fenarge ) 307.904.34.395 417 i IMundka 71112023 ' 

STATI Vs [A11T KUMAR 30 1072025 JProsecuiion Evidence [IPC_308 ) i Ranola 6887701 [PIATE Vs CHARAN SINGH TYAGI AND ORS 178102075 _[Prosecution Evidence _IPC_307,341.34 JPaschin Vihar viest[0589/2020 ISTATE Vs ADITYA @ LUCKY 06 172005 [prosccution Evidence JiPC 397,307 34 Har Nagar [46177021 STATE V- HEM RA) 10-11 2075 |proveculion Lvidence IPC_308 Nanglor 31772016 SIAIL Ve YOG SH @ BIHRU @ BHURA )& 11005 |Posecation Evidence” WPC 397,367,411 — w022 STAU VA gaty 107 112025 Misc/ Appearance IPC-307.1708,34 T |raoui Garden 45212077 ISTATE v | @D EiC 18075025 [Charge PC_308,34 - __NHALViAR ___|76i2018 [STATE Vs DEEPAK @ BACUCHA @ MOLIAN 20 12 2005 Charg l0can Arms Act 16959 )51PC._307,34 N [Patel Nagar 600720, BV AMROGOIN G kAMRD. 11075 [Charge P 3734 "aschim Vilar Vst 82201 | 



L RCaRa 2073 [STAIR vs AAKAGH T IS T 207 Trinsetation fvdence it 307 53186 Mol Nagar 15572023 51 5Cr496:2023 [SIATL Ve SUBHOIDH  AND ORS 07 0] 2021 [Frosccution Lvidence  0PC 392 411,34 Nanglor 235/2023 32 _[U519/2023 STATE Ve ARUN 14-01 2070 [Prosecition Lvadence [IC_307.34 [Moti Nagar _ [16272023 34022023 ISTATE Vs ASRAT T TIP3 2025 [P ution § vidence J6C 30730 - - 3 IRanjil Nagar 5337202 34 |SC7106/2024 [STATE: V< ARFUN SINGH T T a0 fohage iF-C--500, 34,452 308 - T TMayapui 29072073 35 |8C1107/2024 STATC Vs VINOD KUMAR 08-01 2076 _[Prosccution Fvidence IPC_ 326,34 - —_|anandParbat 17/2020 36 15C/138/2024 STATE Vs SINDIHU DEVI AND URS 1112 202 [Misc! Appearance IPC--307,34 Rajoun Garden 67172023 _ 37 TISG/13972074 |STATE Vs VINEEE @ CHANDY AND ORS 27112025 IPigsceulion tvidence [IPC_307.374.1208,34.452, _ . |Rejouri Gaiden 86872073 38 Iscr23so7a [STATE vs SARWAN KUMAR 2810 2075 |Prosecution Evidence [IPC. 307 - [Kitli Nagar 438/2023 
39 [SC/289/2024 [STATE Vs KOSIHIAL KUMAR @ PUPPY AND ORS  [29 01 2026 [Prosecution Evidence  [IPC-- 308,323,342, 365,34 lAnand Parbat 25312020 
a0 [6(/349/2074 [STAIE Vs ANIl AND Efc 7' 07-02 3026 |Chaigs "S53 - [Rajouri Garden 500/2022 a1 5C/488/2024 ISTATE Vs PRATEEK@Badal - 02122025 [Eharge IPC_307.149.14/.34 - [Patel Nagar 12212024 42 [5C/487/2024 STATL_ Vs KAPIL BAJAJ 1912 2025_[Charge iPC 308 [Khyala 289/7073 43 [sC/57212024 STATE Vs Ranjan (Mulayami 12117025 [Charge (PC_307 782019 A4 [sCs579,2024 [SIAIL_Vs 11APPY Vishal AND ORS 18102075 |Misc/ Appearance IPC--308.323.341.34 T " Janand Parbal 1286/2022 a5~ |5(/57172074 STATE Vs ARASHEIC _ 15-01 2026 _[Charge _liPC 34,308 - [Khyala 86012022 
46 [5/5702024  [STATE Vs Shakir 25102025 [uiscs Appearance PG 166.393.429.332,307. 3R eventon of eruelty toly, o p,,, 20612019 

[ a7 [sC1a2/2025 [STATE_Vs_AASIF AND ttc 06122025 [Chaige indian Arms Act 1959 25,271PC--302,41 1,34 [Ranfiola 65172020 48 [5C/305/2025 SIATE Vs PAWAN SAMARIVA [03-11 2075 [Charge IPC.341,304,34,323 [Rajouri Garden 9392023 [ 49 [5C/31612025 STATE_Vs MANJFFT SINGH AND ORS 30102025 _|Mise Appearance iPC304,323.701,33 - [lilak Nagar 88972023 


